
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

VACATION COURT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
[ For Friday,14th October 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM ]
BEFORE:

HONOURABLE MR. JUSTICE KALYAN RAI SURANA
COURT NO: 9

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION (BA)

1 Bail Appln./2671/2022
B/O

SAMSUL ALI
            Versus
THE STATE OF ASSAM

MR. A T SARKAR PP, ASSAM

2 Bail Appln./2675/2022
B/O

MOIZZAL ALI
            Versus
THE STATE OF ASSAM

G UDDIN
MS. P ADHIKARI
MR A K AZAD

PP, ASSAM

3 Bail Appln./2676/2022
B/O

IMAN ALI AND ANR.
            Versus
THE STATE OF ASSAM AND ANR.

MS. G BORAH PP, ASSAM
SC, FOREST

4 Bail Appln./2680/2022
B/O

IPTISUN HAQUE CHOUDHURY
            Versus
THE STATE OF ASSAM

MR. B K MAHAJAN
MR. A CHAUDHURY
MR. P K DAS
MR. D BORA
MR. N MAHAJAN

PP, ASSAM

5 Bail Appln./2683/2022
B/O

KULENDU MEDHI
            Versus
THE STATE OF ASSAM

MR. P D NAIR
MR G ALAM
MR. H ROHMAN
MR. D NAG

PP, ASSAM

6 Bail Appln./2686/2022
B/O

BABUL ISLAM @ RAFIQUL ISLAM
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR. I A HAZARIKA
MR F U BARBHUIYA
MS S DAS

PP, ASSAM

MOTION

7 Crl.Rev.P./508/2022
B/O

SAIF UDDIN AND ANR
            Versus
THE STATE OF ASSAM

MD. A J ATIA
MS J MARIYAM
MS A H ATIA

PP, ASSAM

8 Crl.Pet./1061/2022
B/O

PANKAJ DAS
            Versus
THE STATE OF ASSAM AND ANR

MR. B K MAHAJAN
MR. A CHAUDHURY
MR. P K DAS
MR. D BORA
MR. N MAHAJAN

PP, ASSAM

9 AB/2950/2022
B/O

JOMIR ALI
            Versus
THE N F RAILWAY

MR. A GONI
MR. N UDDIN
MR. M ISLAM
MR S K CHHETRY

ASSTT.S.G.I.

10 AB/3019/2022
B/O

SIRAJUL HOQUE AND 4 ORS.
            Versus
THE STATE OF ASSAM

MR. N UDDIN
MR. M ISLAM
MR S K CHHETRY

PP, ASSAM

11 AB/3023/2022
B/O

MD. KAMAL UDDIN
            Versus
THE STATE OF ASSAM

MR. B CHOWDHURY PP, ASSAM
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12 AB/3025/2022
B/O

HABEJ ALI AND 2 ORS.
            Versus
THE STATE OF ASSAM

MR. N UDDIN
MR. M ISLAM
MR S K CHHETRY

PP, ASSAM

13 AB/3026/2022
B/O

RANJIT KUMAR SAH @ RANJIT SAH AND 3
ORS
            Versus
THE STATE OF ASSAM

MR. R ALI
MR M Z SHAH
MR A S SK

PP, ASSAM

14 AB/3027/2022
B/O

SARIFUL ISLAM
            Versus
THE STATE OF ASSAM

M ALAMGEER
MR. A. ALAM

PP, ASSAM

15 AB/3028/2022
B/O

BELLAL HUSSAIN
            Versus
THE STATE OF ASSAM

MR. A K AHMED
MR A AHMED
MR. S A MONDAL

PP, ASSAM

16 AB/3031/2022
B/O

AZED AKRAM
            Versus
THE STATE OF ASSAM

MR A W AMAN
MR SARFRAZ NAWAZ
MR S A BARBHUYAN

PP, ASSAM

17 WP(C)/6704/2022
B/O

MD. AMIRUDDIN AHMED AND ANR.
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. B PHUKAN
MR B KHAKHLARY
MS. M B BORGOHAIN
MS. K DEKA

SC, SEC. EDU.
GA, ASSAM
SC, REVENUE AND
DISASTER MANAGEMENT
DEPT

18 WP(C)/6708/2022
B/O

ABHIRAM DAS
            Versus
THE STATE OF ASSAM AND 6 ORS

MR T CHAKRABORTY
MR. D CHOUDHURY
MR J DAS

GA, ASSAM
SC, REVENUE
SC, BTC

19 WP(C)/6709/2022
B/O

TAPIR MIZE AND ANR
            Versus
THE STATE OF ARUNACHAL PRADESH
AND 3 ORS

MR. R P SARMAH
MR M R ADHIKARI
MR. D DOLEY

PP, A P

BAIL HEARING (BA)

20 Bail Appln./2420/2022
B/O

HARUNOR RASHID @ MAMPI
            Versus
THE STATE OF ASSAM

MR. R GOSWAMI
MS S DAS
MS. U BHATTACHARYYA

PP, ASSAM

21 Bail Appln./2546/2022
FIXED

RINKU LAHKAR
            Versus
THE STATE OF ASSAM

MR. B K GOGOI
MR G PHUKAN

PP, ASSAM

22 Bail Appln./2570/2022
FIXED

ABDUS SATTAR AND 2 ORS.
            Versus
THE STATE OF ASSAM

MR H DAS
MR. B C DEKA

PP, ASSAM

23 Bail Appln./2581/2022
FIXED

ABDUL SAMIR
            Versus
THE STATE OF ASSAM

MR. M K HUSSAIN
MRS. S Y AHMED
MR K U AHMED
MR. M ALOM

PP, ASSAM

24 Bail Appln./2585/2022
FIXED

KAJIMUDDIN
            Versus
THE STATE OF ASSAM

MR S HOQUE PP, ASSAM

BAIL HEARING

25 AB/2382/2022
B/O

MD. SOLEMAN ALI AND 14 ORS
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MD. I HUSSAIN
H M S ELAHI

MS. R CHOUDHURY
MR N RAHMAN
PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 14/10/2022
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 02-09-2022 To 26-10-2022
2) MR. A K BHUYAN 26-09-2022 To 18-10-2022
3) MR. D BANERJEE 25-09-2022 To 17-10-2022
4) MR. J AHMED 19-10-2022 To 21-10-2022
5) MR. S K SAHARIAH 19-10-2022 To 31-10-2022
6) MR I AHMED 18-09-2022 To 31-10-2022
7) MR. R HUSSAIN 30-09-2022 To 27-10-2022
8) MS. M DAS 19-10-2022 To 21-10-2022
9) MS S CHAKRABORTY 19-10-2022 To 22-10-2022
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10) MS. J PAUL 13-10-2022 To 30-10-2022
11) MR. AMLAN DUTTA 19-10-2022 To 21-10-2022

 3/3 



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

VACATION COURT CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
[ For Friday,14th October 2022]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - II HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 10:30 AM ]
BEFORE:

HONOURABLE MRS. JUSTICE MALASRI NANDI
COURT NO: 20

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION (BA)

1 Bail Appln./2669/2022
B/O

KIME TALO
            Versus
THE STATE OF ASSAM

MR G ALAM
MR. H ROHMAN

PP, ASSAM

2 Bail Appln./2679/2022
B/O

SOORAJ KUMAR MAHATO
            Versus
THE STATE OF ASSAM

MR K THAKUR
MR D MEDHI

PP, ASSAM

3 Bail Appln./2685/2022
B/O

MD ABDULLAH
            Versus
THE STATE OF ASSAM

MR. A AHMED
MR. I U CHOWDHURY

PP, ASSAM

4 Bail Appln./2687/2022
B/O

HAJARAT ALI
            Versus
THE STATE OF ASSAM

MR S HOQUE PP, ASSAM

5 Bail Appln./2688/2022
B/O

RAJKUMAR PAUL
            Versus
THE STATE OF ASSAM

MS. K MALAKAR
MR. A BHATTACHARYA
MR. A BHATTACHARJEE
MS P MEDHI

PP, ASSAM

6 Bail Appln./2689/2022
B/O

MUNNAF ALI
            Versus
THE STATE OF ASSAM

MR. R ALI
MR A S SK

PP, ASSAM

MOTION

7 AB/2949/2022
B/O

GOURI SANKAR TAPARIA
            Versus
THE STATE OF ASSAM

MR P D BHUYAN
MR S DUSAD
MR. A. M. SIDDIQUE

PP, ASSAM

8 AB/2986/2022
B/O

PRANJYOTI BORAH
            Versus
THE STATE OF ASSAM

MS S PRASAD PP, ASSAM

9 AB/3010/2022
B/O

KARABI DEKA AND 3 ORS
            Versus
THE STATE OF ASSAM

MR. SK S N MOHAMMAD
MR. SK N MOHAMMAD
MR A IKBAL
J. ISLAM

PP, ASSAM

10 AB/3036/2022
B/O

MUJIBUR RAHMAN AND 10 ORS
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR. I U CHOWDHURY

PP, ASSAM

11 AB/3037/2022
B/O

MOFIDUL ISLAM
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR. I A HAZARIKA
MR F U BARBHUIYA
MS S DAS

PP, ASSAM

12 AB/3038/2022
B/O

TARAP ALI @ TARAB ALI
            Versus
THE STATE OF ASSAM

MR. A PARAMANIK
P. KALITA

PP, ASSAM
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13 AB/3039/2022
B/O

SAMINOOR ISLAM @ SAMINOOR
RAHMAN AND ANR
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR. A AHMED
MR. I U CHOWDHURY

PP, ASSAM

14 AB/3040/2022
B/O

ROHUL AMIN
            Versus
THE STATE OF ASSAM

MR H R A CHOUDHURY
MR I U CHOUDHURY
MR. A AHMED

PP, ASSAM

15 AB/3041/2022
B/O

MD. SHAHANOOR MOLLAH @ SHAHANUR
MULLAH
            Versus
THE STATE OF ASSAM

MR. A HUSSAIN
MR. A MOBARAQUE

PP, ASSAM

BAIL HEARING (BA)

16 Bail Appln./2298/2022
B/O

MUZAMMEL HOQUE
            Versus
THE STATE OF ASSAM

MR R S CHAUHAN
MR J C BORAH

PP, ASSAM

17 Bail Appln./2333/2022
B/O

SANKAR DAS
            Versus
THE STATE OF ASSAM

MR. M K HUSSAIN
MRS. S Y AHMED
MR K U AHMED
M ALOM

PP, ASSAM

18 Bail Appln./2591/2022
FIXED

PARESH KALITA
            Versus
THE STATE OF ASSAM

MR. A PARAMANIK
P. KALITA

PP, ASSAM

19 Bail Appln./2636/2022
FIXED

MD. AMIR ALI
            Versus
THE STATE OF ASSAM

MR MINTU SAIKIA
MR. N ISLAM

PP, ASSAM

BAIL HEARING

20 AB/2918/2022
FIXED

MAIN UDDIN AHMED
            Versus
THE STATE OF ASSAM

MR. T DEURI
MRS. R S DEURI
MS T WAPANGLA

PP, ASSAM

21 AB/2985/2022
B/O

ARIFUL ISLAM
            Versus
THE STATE OF ASSAM

MR. P DUTTA PP, ASSAM

ORDERS

22 Crl.Pet./71/2022
WITH LCR, B/O

CHINTAMONI MAHANTA
            Versus
THE STATE OF ASSAM AND ANR

MR. P MAHANTA
MS. D PAUL

PP, ASSAM

23
WITH
Crl.Pet./782/2021 CHINTAMONI MAHANTA

            Versus
THE STATE OF ASSAM AND ANR

MR. P MAHANTA
MS. D PAUL

PP, ASSAM

24 I.A.(Crl.)/622/2022
BA 2616/2022(D/O), B/O
in Bail Appln./2616/2022

SAMSUL ALI
            Versus
THE STATE OF ASSAM

MR. N HAQUE
MR. A K AZAD
MR. S R BARBHUIYA
MR. M HUSSAIN

PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 14/10/2022
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 02-09-2022 To 26-10-2022
2) MR. A K BHUYAN 26-09-2022 To 18-10-2022
3) MR. D BANERJEE 25-09-2022 To 17-10-2022
4) MR. J AHMED 19-10-2022 To 21-10-2022
5) MR. S K SAHARIAH 19-10-2022 To 31-10-2022
6) MR I AHMED 18-09-2022 To 31-10-2022
7) MR. R HUSSAIN 30-09-2022 To 27-10-2022
8) MS. M DAS 19-10-2022 To 21-10-2022
9) MS S CHAKRABORTY 19-10-2022 To 22-10-2022
10) MS. J PAUL 13-10-2022 To 30-10-2022
11) MR. AMLAN DUTTA 19-10-2022 To 21-10-2022
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